
FORMA 
PUBLIC ANNOUNCEMENT 

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation 
Process) Regulations, 2017} 

FORTHE ATTENTION OFTHE STAKEHOLDERS OF 
ID COM MS SOLUTIONS PRIVATE LIMITED 

Name of the Corporate Person 

Date of Incorporation 

Authority under which Corporate 
Person is Incorporated 

CIN 

Registered Office Address 

Date of Commencement of 
Liquidation 

Name & Address of Liquidator 

- -. ID COMMS SOLUTIONS PRIVATE LIMITED 

18/01/2023 
. MINISTRY OF CORPORATE AFFAIRS 

U74910DL2023FTC410099 
. S-1, S/F Manish Global Mall Sector 22 . 
~ka, South West Delhi,I ndia, 110077 -
20111 December, 2024 

Mr. Nitesh Kumar Sinha 
Reg. No.: IBBI/IPA-002/IP-N00280/2017-18 
10838, 
E-262, East of Kailash, South Delhi 
New Delhi , lndia-110065 
Email: info@csnitesh.com 
Contact Details: 9871500827 

Last date of Submission of Claim : 19th January, 2025 
Notice is hereby given that ID COMMS SOLUTIONS PRIVATE LIMITED has commenced 
voluntary liquidation w.e.f. 2(Jh December, 2024. 
The stakeholders of the ID COM MS SOLUTIONS PRIVATE LIMITED are hereby called upon 
to submit a proof of their claims, on or before 19th January, 2025, to the liquidator at the 
address mentioned above. 
The financial creditors shall submit their proof of claims by electronic means only. All other 
stakeholders may submit the proof of claims in person, by post or by electronic means. 
Submission of false or misleading proofs of claim shall attract penalties. 

Date: 21sr December 2024 
Place: New Delhi 

Date: 23.12.2024 
Place. Delhi 

Name and Signature of the Liquidator: 
Sd/-

Nitesh Kumar Sinha 
Liquidator 
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L1qu1dator, ID L1Ymm,s--Soluttons Private L1m1ted 
Registration No.: - IBBI/IPA-002/IP-N00280/2017-18/10838 

Insolvency Professional 
M: 9871500827 
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: Delhi Liquidator, I olutions Private Limited ~ 

Registration No.: - IBBI/IPA-002/IP-N00280/2017-18/10838 
Insolvency Professional 

M: 9871500827 
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